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Re po r t e d  s mu g g l in o  o r  f o r e ig n
WATCHBS, BTC., BY SOME EUROPEAN
CONSULAR OFFICIALS IN CALCUTTA

SHRl VIKRAM MAHAJAN (Kangra) : 
Sir. I call the attention of the Minister of 
External Affairs to the following matter of 
urgent public importance* and request that 
he may make a statement thereon :

“ The reported regular smuggling of 
foreign watches, cameras and other 
valuable restricted items into India 
for sale by a section of Consular 
officials representing European count
ries in Calcutta and steps taken by 
Government in this regard.”

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRl SWARAN SINGH): Two 
cases of smuggling of contraband item by 
members of the Consular Corps in Calcutta 
were detected recently. They were imme
diately brought to the attention of the Heads 
of their respective Missions in New Delhi. 
As a result, both the persons have aheady 
been sent back from India. The contraband 
goods In both the cases were seized by the 
Government.

Necessary steps continue to be taken to 
prevent and detect such cases.

SHRI VIKRAM MAHAJAN: Sir, India 
has become a paradise for smugglers and 
our ports have become smuggling dens. 
Calcutta and Bombay top the list.

Gold is being smuggled diamond is 
being smuggled. Luxury goods like 
r«eor4 players, watches and cameras 
are smuggted. Some people in every class 
are involved in smuggling and to top it all, 
we hawe certain personnel of the diploma* 
tic corps who are involved in this racket.
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No .’, in the present state of aflfairs,my 
questions are : has any effort been made to 
modify this law so that those who areinvol- 
ved in the smuggling are tried by the 
ordinary law of ifae land.

Secondly, how many businessmen and 
traders have been arrested, who are connect 
ted with these foreign personnel and what 
is the number and in which parts of the 
country they have been caught.

Thirdly, what steps are the Government 
taking to prevent smuggling by the diplo
matic corps in future ?

SHRI SWARAN SINGH : With regard 
to the first question, there is no proposal ■ 
to modify the law, because we have subscri
bed to the Vienna conventions, and if the 
members of the diplomatic corps are contra
vening the law, then we can inspect the 
consignments. Actually, the consignments 
in two cases which I have mentioned* were 
inspected and contraband articles were 
confiscated.

I have no information about any busi
nessmen having been arrested in smuggling 
cases, because that will be a wider question. 
We got these two consignments* and in 
these two cases* the consignments were 
actually inspected, and the contraband arti
cles were confiscated, Tney are Government 
property now.

About the steps to be taken, I would 
not like the hon. Member to press us to 
divulge the steps because the very object 
that we intend to secure will be defeated if 
they are d iscldsed. The steps that we have 
taken have enabled us recent ly to ; detect
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i r i t  time. How long that was going on, I 
cannot say. ■

SHRI AN ANT PR ASAD DHUSIA ; 
What was the amount Involved in this ?

SHRI SWARAN SINGH : There two 
consignments which we have detected were 
quite substantial. Goods worth Rs. 23 lakhs 
were involved.
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SHRI SWARAN SINGH: Wiib regard
to the proposal made by the hon. Member !  
should like to thank him; it is a good pro- 
posal and I shall request my colleague the 
Finance Minister to take note of this. 
About his second question I have purposely 
not given the names of the countries to 
whom these two diplomats belonged and 1 
should appeal to the hon. Member not to 
press me to do so. In one case the con
signment itself was abandoned in the sense 
that the person in whose name the consign
ment was sent said; I have nothing to do 
with it and we had to open it in the pre
sence of the officer of the customs depart
ment and other respectable persons and 
contraband goods valued 18 lakhs were 
found in that consignment. But he dis
claimed any connection with it. These a~e 
the types of d ffLuliies that we face in such 
cases.

SHRI N1HAR LASKAR (Kartmganj): 
We have drawn attention to this fact be
cause we are all concerned at the way smug
gling is increasing. Government had also 
come out with a statement that unauthorised 
use of foreign exchange is to tha extent of 
Rs. 240 crores. They asked certain commi
ttees to go into this and they have given 
certain recommendations also. Would the 
Government implement those recommenda
tions or think of other ways to stop this?

SHRI SWARAN SINGH: I am sure 
that my colleague the Finance Minister is 
fully seized of this matter.
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